43 Written Answers AUGUST 11, 1988 Written Answers 44
1 2 1 2
Kerala 165.75 *April, 1988 6.37 (Prov.)
Madhya Pradesh 6.25 May, 1988 5.15 (Prov.)
Maharashtra 2.75 June, 1988 4.11 (Prov.)
Orissa 12.41 T T T -
. * Operations and revenue adversely
Punjab 9.97 affected on account of indefinite
. strike by employees w.e.f. 17-3-88
Rajasthan 14.50 onwards.
Tamil Nadu 18.95 (b) Average loss during corresponding
Tripura 1.50 period of last year was Rs. 3.33 crores per
month.
Uttar Pradesh 10.25
[ English)
West Bengal 185.52
. Recommendations of Export Panel on
- Food Processidg Industries
Total 522.27
2290. SHRIMATI BASAVARAJES-
WARI : Will the Minister of FOOD
PROCESSING INDUSTRIES be pleased to
[Translation) state :
Losses of DTC (a) whether an expert panel on Food
1289, SHRIMATI MANORAMA  Processing Industries has recommended
SINGH : Will the Minister of SURFACE  complete decontrol and deregulation of the

TRANSPORT be pleased to state :

(a) the total amount of loss suffered by
the Deihi Transport Corporation from
January to June, 1988, month-wise ; ard

(b) the average loss suffered during the
corresponding period of last year ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SBRI RAJESH PILOT) : (a) The Opera-
tiopal loss suffered by DTC from January
to June, 1988 month-wise is as under :

Month In Rs. Crores
1 2
Japuary, 1988 3.36
February, 1988 3.53
*March, 1988 4.46

sector

(b) if so, the details of the other recom-
mendations of the panel ;

(c) whether Government have accepted
the recommendations ; and

(d) if so, the time by which these are
likely to be implemented ?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD PROCESSING
INDUSTRIES (SHRI JAGDISH TYTLER) :
(a) to (d). Government had constituted a
Group to suggest measures for the develop-
ment of the Processed Food Industry includ-
ing promotion of exports. The Group has
submitted its report to the Government
which is under consideration.

Proposal to Enbance Central Road Fund

2291. SHRI K.S. RAO: Will the
Minister of SURFACE TRANSPORT be
pleased to state :

(a) whether the proposal to ecnhance





